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1. Introduction

Central Sales Tax is an Act to formulate principles for determining, when a sale or purchase of goods takes
place in the course of inter-state trade of commerce, or outside a State or in the course of imports into or export
from India, to provide for the levy, collection and distribution of taxes on sales of goods in the course of inter-
state trade of commerce and to declare certain goods to be of special importance in inter-state or commerce
and specify the restrictions and conditions to which state laws imposing taxes on the sale or purchase of such
goods is of special importance.

Eligibility criteria for CST registration is that the dealer should have entered into inter-state trade of commerce.
The process of registration commences with the submission of application by taxpayer. It ends unless
application is rejected, with the grant of registration certificate bearing unique number called as TIN (Tax
Identification Number).

The dealer need not visit the department with original documents. At the time of filing the application, a dealer
can submit the scanned copy of the documents. Department will verify the soft copy of the documents online
and issue Registration certificate online. If sales tax department has any query, they can call for physical
presence of the dealer, if required

New dealer going for new registration:

New dealer in need of registration has to create a temporary profile to get a temporary login id, which will allow
the dealer to fill up the form, make payment and finally submit the application to the tax officer to grant
registration certificate( RC)

Existing dealer going for new registration :

Existing dealer can use his / her permanent user id (TIN id) to get new registration for all the acts

2. Instructions

Please make sure you go through below instructions before Registering online.

» Make sure you are filling correct and valid details in the input fields as per the description. Read carefully
before entering details.

» Mobile Number fields will contain only 10 digit number. (Use of +91 is not allowed).

» Do not use any initial prefixes (name or professional) before any names in the application such as “ Mr. | Mrs.
/ Shri / Shrimati / Master/ M/s / Messrs./ any professional suffix (CA, Dr, Adv, Arch, CS etc.)”.

Wherever ADD button is mentioned, you can add multiple details. E.g. Address, Bank details etc.

You can use DELETE button wherever multiple details are not needed as per your convenience.

YV V V

Wherever multiple details have been entered make use of side arrows to navigate information.

Y

Make sure you have all soft copies of the documents which will be uploaded during the registration process.
> While filling FORM A, NEXT button will save all the data you have entered before clicking on NEXT.

» PREVIOUS button will take you to previous page.
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©

» Tip tool feature has been incorporated for many field inputs, when pointed with cursor, giving out information
about that particular field entry.

Below icon has been used in the document to indicate important note for the user.
Icon Meaning

o Notes

3. Steps of Registration Process

We will be covering following steps for completing Registration under Central Sales Tax Act (CST).

» Create temporary profile with MSTD for New Registration.

» Select the act/ acts.

* Fill up all the details in FORM A for getting registered under Central Sales Tax act,
1956.

* Submit the form online.

Use Google chrome | https://www.google.co.in/chrome/browser/desktop/
for better browser
form clarity.
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4. Create Temporary Profile

1. Visit MSTD website - www.mahavat.gov.in/Mahavat/index.jsp

2. Click on ‘e- registration’ as shown below. ( Screen 1a)

3. Dealers can find all the Act manuals on the site under “What's New” box. (Screen 1a ).

Click on “e-registration” on e-services on left handside of the portal.

© Department Of Sales Toe % |

£ J(govn\".' yvatl P
MITO Mome BT Wecome o w w

L Megistratien Uner Mamual fur
“Ceabers - MVAT"

T L R ey e—y P

Cwaler s Gravanies
b | Sw00eons a0 v ded o0 T rigesel o
Fmplayes , Regatraton”. Med o &

Consuliont I ent BTe At atane B et ey M Sav
Plesse rufar What's New * The deslers, whe
Sow Vet Lageier here wah 3 0pply for menuel CST deciarstons for

Cmainr s Seggeatars

Here, you will find the manuals for particular Act.

(Screen 1a)
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2. e-Registration will navigate to another website ( as shown in Screen 1b)
- For New Registration - Click on ‘New User. Register here”. (‘as shown in screen 1b)
- For Existing Registration > Click on ‘Existing user. Login”. ( as shown in screen 1b)

Downloads

- =

At
w——m Fraie Cvtne
Ciaen (hwnter Nt st

Frarw

ATt

W . B ov— W AW ra b 75 2 '
Send 4o Fownd | Shemap | Hockmat S st | Sraescy potey | Sermm & Conditons

“Existing user “will login here for all New applicant will click on “New
his activities and zlso for registration User “ for creating new profile.

(Screen 1b)
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4.1 Login as New User

1. Click “New User. Register here” on home page (Screen 1.1), it will navigate to "Options for
Registration” page.
(This page will show various tax paying categories, availing services from sales tax
department.)

2. Select "New Dealer Registration under various Acts". ( Screen 1.1)
3. Instructions page will be displayed with respect to new dealer (Screen 1.2)
a. The menu tab displays all the 7 ACTS.
b. On selection of particular act, the page should display all the instructions w.r.t. the new
dealer registration under that particular ACT.
4. Click on “NEXT” at the end of the Instructions page.

5. It navigates to PAN/TAN Details page (Screen 1.3).

Options for Registration

I New Dealer Registration under various Acts l

Existing Dealer Registration

Other Bodies Registration(T DS Employer. TCS. Govlt and Other Bodes)

Consulate Registration

STP/Advocatle/CA/CS Enroiment

(Screen 1.1)
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1 Infoemancn i the Sorm should Be compistely fled efher Dy enterng In the relevant

3 I8 case of Exteedng the pre
Ol OF O Uy which Iy i of

4 Th 202001 NS 10 $0MCT Ot o

Click here to
go to next

page

(Screen 1.2)

4.2. PAN / TAN Details

1. Add either valid PAN or TAN in the PAN / TAN field. (Screen 1.3).

2. In case of PAN, Constitution must be populated as per the 4th letter of PAN.
Select Sub-Constitution manually if applicable.

3. In case of TAN, Constitution and sub-constitution is manually selected.

4. Enter CAPTCHA as displayed on the screen. If the image is not visible properly, the image can be
changed by clicking on refresh button beside.

5. Click on ‘NEXT’, it navigates to User details Screen.

AN

Cooensiituthon v Froprietor LT
Imiage oSl = G_

Captcha [ D5azl |
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When the PAN for Company is entered. The Constitution “COMPANY” is auto populated and the sub-constitution should
be selected manually. Drop downs available for sub-constitution under company.

®) PAN TAN
PAN: BKYCM7920C
Constitution Company Public Ltd. Co. ~

Image

clRCsSY <

Captcha

PAMNTAN Details

-] Ban
AN BEYCMTE20C

| Puiic Lid. Co

k: = 3 Pubilic Lkl Co
eRaC =Sy

Privale L. Ca

Unlmited Compasy

— Forparaten

(Screen 1.3)

@ ..

» PAN - Ten digit alpha numeric: The first five characters are alphabets, following four characters
are Numeric, and last character is Alphabet.

» TAN - Ten digit alpha numeric: The first four characters are alphabets, following five characters
are Numeric, and last one character is Alphabet.

> If your PAN already exists against any active TIN with Maharashtra Sales Tax Department, the
message displayed is “Profile PAN already exists."

> If verification with NSDL fails then following messages will be displayed is “PAN not registered
with NSDL?”

» Two attempts are allowed for filling PAN/ TAN field and after which current session will expire and
you will be taken to MSTD main screen.

> After 5 unsuccessful attempts after the CAPTCHA field the session will expire and you will be
taken to MSTD main screen.

www.taxguru.in
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4.3. User Details screen

1. PAN/TAN and Full Name will be auto populated in user details screen.
Enter other details manually on the screen
= Email Id
* Re-enter Email Id
= Mobile Number
2. Click on "Create profile".

Your user D AAQPDESTE]

*Full Name

"Email ID

"Re-enter Email ID

"Mobile MNumber |

Create Prolie

(Screen 1. 4)

o Note:
>

System allows only one email ID to one PAN/ TAN id. Same Email id and mobile number should not
be used for more than one temporary profile.

» Email id should be in email format only (e.g. — )
» Re-enter Email Id field does not allow you to copy paste Email Id.

» Mobile Number is 10 digit number. +91 or any other codes are not allowed.

4.4. Confirmation message screen

1. You will get confirmation message on the screen as below ( Screen 1. 5).

2. Activation Link will be sent to your Email id and One Time Password will be sent to your Mobile
Number.

3. “Back” tab enables applicant to go back to User details screen and allows changes or corrections
to be done to email id and mobile number.

10
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Link has been sent to your registered email ID 'ishani.7.shetty@niit-tech.com'. Please Follow below steps for creation of profile.
Step 1: Click the link contained in the email.
Step 2: On the User Details verification page. enter One Time Password(CTP) sent to you on your Registered hobile Number.

Note: Please check your Junk/Spam folder in case you do not find the email into your Inbox.

If you have not received the email:

1. Check whether email ID 'ishani.7 shetty@niit-tech.com' provided by you is correct ?
Back

2 Click here  to resend the email activation link and OTP

(Screenl.5)

0 Note:

» Make sure you have mentioned valid Email Id and Mobile Number.

» This number and email will be a registered contact reference for all your future communications and
activities with the Maharashtra sales tax department with respect to filing returns, audit, assessment,
notices, refunds etc.

» Aregistered dealer can change his email id and contact number, and confirmation of changed
registered number will always be done through OTP generation and an activation link on your Email
Id.

4.5. Confirmation mail

1. Go to your personal Email ID and click on the activation link provided in the email.
(Screen 1.6)
2. This link will take you to the Profile Activation (screen 1.7).

11
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Profile Registration Confirmation

Dear Applicant,
Congratulations! Your temporary Profie is successfully created.

Click the link below to get your account activated:

http//mstddcecodev.mahavat_gov.in:8000/sap/bc/uiS uiSfsap/rorofileact/mdex. htmi?sap-
chent=250&sap-ul-languageren&sap-ul-appcacherfalse &idraaafk1415h
Welkome to MSTD! \
Assuring Best Services!!!

Click the link or Copy the above link and paste on the
Regards browser.
MSTD Team

(Screen 1.6)

4.6. Profile activation screen

1. You are on Profile activation screen. Name and User ID will be auto populated on
the screen.
a. Enter One Time Password (OTP) send to you in your mobile
number. (Screen 1.7)
. Select any Security Question from the dropdown list.
c. Enter the Answer for the security question you have selected.
d. Click on “SUBMIT".

2. Email will be sent to your Email ID confirming successful profile creation along with
Temporary Profile and Password.

Profila Actnvatiesn

I Resend OTF

LS PO wWhnat s the firkt nama of your mother?

Enter OTP here

(Screen 1.7)

12
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ﬂ Note: , , Why Security question?
> If you fail to receive OTP, then click on
Resend OTP. After getting registered in case you forget the
> Maximum three chances available for Password, you can make use of Security question
successful entries. to successfully login to MSTD Web Portal and get
> In case you enter wrong OTP the system will new password send to you in your email inbox.
ask you to re-enter the correct OTP.

4.7 Successful Submission of Profile.

1. Successful submission will give out a welcome message from MSTD. ( Screen 1.8)
2. Email is generated on successful profile activation and is sent to the applicants email id with
his temporary id and password. (Screen 1.9).

Congratulations !
Welcome to MSTD Your temporary profile is created successfully 1
For any help, call MSTD Help Desk - 180000 6294 or for query send email o
support@mahavat.gov.ir

An E-Mail containing Username and Password has been sent to your registred Email-ID
Please Login

Please check your spam folder, if mail is not delivered

(Screen 1.8)

13
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Profile password intimation

Dear Applicant,
]
Congratulations! Your temporary Profile is successfully created.

Your profile details are as follows.

USER 1D : *| User id is the temporary id
PASSWORD:

Welcome to MSTD!

Assuring Best Services!!!

(Screen 1.9)

YOU HAVE SUCCESSFULLY CREATED YOUR TEMPORARY PROFILE

5. Login as Temporary User.

Maharashtra Sales Tax Department website
After temporary profile is created, new applicant have to visit website and log on with his temporary id to
select a new Act for registration.

1. Visit MSTD website -
2. Click on ‘e- Registration’ as shown below. ( Screen 2)
3. ‘e-Registration’ will navigate to another website ( as shown in Screen 2.1)

- To login with temporary User id and password - Click on ‘Existing user. Login”. ( as
shown in screen 2.1)

14
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Click on “e-registration” on e-services on left handside of the portal.

D5 MITD ome © Oeportment O Sakes Tow % U - » A | o 5
«>cC /e =
3T appe uw&g { : -

“E-Registration functionality is slow due to technical reason. Department is in process of re

— W
b et = B e .
* e €T Dectarmtman : C . |
z & Megistratien Ueer Manuat tor

* e Audn Furm S Dmabers - VAT
* wRefund Appliation
T . - TMegrstratien User Planuel far
» : Owalers - CHT"
< v 2
- .
>

- Services

ees

Supgestons are wvaes on ~ Prigesed ¢

| Repatraten”. Med of =

Cieertone eresat atare T et ol 0t Gue ~

| Plesse refar What's New * The desiers, whe
wak 13 8pply for memuel CST Secierstons Ser

RS e | S [ i Mo

I Here, you will find the manuals for particular Act. I

(Screen 2)

About us

Click on existing dealer login to input temporary user id and password.

(Screen 2.1)
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5.1 Login Page

1. Enter your Temporary User id and Password send by MSTD through email.
2. Enter details in following fields (Screen 2.2)

a. Enter User id (PAN)

b. Enter Password (Sent on email)

3. Click on “Log on”.

(Screen 2.2)

4. New Login page will pop up with PAN id asking to input :
a. Current Password — ( same password entered above sent by MSTD)
b. New Password — ( dealer can change with his own password)
c. Repeat Password — ( repeat with the same password entered by dealer)

5. Click on ‘Change’. ( screen 2.3)

THES 15 20 B DRIwOrd TN Sl De Changed

)

(Screen 2.3)

16
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- The password vas changed

(Screen 2.4)

5.2. Dealers home page

1. Click on Registration dropdown and select “New Registration”.
2. New registration will navigate to “Registration” Dashboard.

Sep w0 man concem noo A A A A
Wekonre
Department of $ales Tax - |
Goverment of Mabarashera. Incta st Q @ Q

2 Reyrration Rewms Aethnd Pasment Form £ 704

L2

Query ComplamFeedack Apcovery fopen cow At

I New Regatration l

Regisr aon Armenament
Noateasons Assesment shatus 11 avniabis for

lanuary 20t

Regisxanon Cancelton
STF Enroiment Amendment
STR Entonest Cancetslon Apraarne oo P

Cther Sodies Amenanest @ 3 — = E 700 INR
Cther Bodies Cancedaton

Consuble Anmdmen

Consulaie Cancelation

Dowros(RC)
Adien Remt Acts ane rulen Cow=ican Cualar services
obon Aty roems

Tine ¢ el
Vision g Misson

Chzen chavtey

Rules Trade croular

Notfcation

Know your TIN

Trade circulars Mamrcuas of procedures

(Screen 2.5)

5.3. Registration Dashboard.

1. You are on now on “Registration” Dashboard. ( Screen 3.1)

2. Here you can select any one Act, or combination of Acts for new registration. ( Screen 3.1a)

17
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2
CST1Form A

2

select Act CST Form V(B)

Type of dealer:

Registration

4 5 & T 8 ] 10 1 12
CSTPCB CST Bank CST Additional CST Other CST Business CST Existing CST Details of CST Goods Upload
Details Details PCB States POB Dealer Redgistration Individuals Documents
Select Act Type

The Maharashira Value Added Tax Act, 2002 (MVAT)

The Central Sales Tax Act, 1956 (CST)

The Maharashtra Tax on Luxuries Act, 1987 (LUXURY TAX)

The Maharashtra State Tax on Professions, Trades, Callings and Employments Act, 1975 (PTRC)
The Maharashira Purchase Tax on Sugarcane Act, 1962 (SCPT)

The Maharashtra Tax on the Entry of Goods into Local Areas Act, 2002.(ENTRY OF GOODS)

The Maharashira State Tax on Professions, Trades, Callings and Employments Act. 1975 (PTEC)

Regular Dealer

Next

Previous

Registration dashboard (Screen 3.1)

2 3 4 3 7 8 9 10
Select Act Registration Business Other POB Details Bank Accounts Commodities  Additional POB Details of Signatory to the
Form Detalls Registration Detatls individuals Application
Select Act Type
[¥] [rne Maharashtra Value Added Tax Act, 2002 (MVAT)
[Fhe Central Sales Tax Act, 1956 (CST)
Select oneactor | The Maharashtra Tax on Luxuries Act, 1987 (LUXURY TAX)
combination of [Fhe Maharashira State Tax on Professions. Trades, Callings and Employments Act, 1975 (PTRC)
acts.
'he Maharashtra Purchase Tax on Sugarcane Act, 1962 (SCPT)
'he Maharashtra Tax on the Entry of Goods into Local Areas Act, 2002 (ENTRY OF GOODS)
v| [The Maharashira State Tax on Professions, Trades, Callings and Employments Act, 1975 (PTEC)

Type of dealer:

Reguilar Dealer

FORM 105

1 1

Other Sta
POB

Combination of Act selection (Screen 3.1a)

18
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1. Now select ‘The Central Sales Tax Act, 1956 (CST) (Screen 3.1b)

2. System will ask you "Do you want to apply registration for PTEC? (Screen 3.1c)
Select “Yes”, if you want to register for PTEC or
Select “No”, if you don’t want to register or register later.)

3. Select Type of dealer from dropdown list: ( Screen 3.1d)
a. Regular Dealer
b. Voluntary Dealer

4. Click on ‘NEXT’

Regstration

2 3 4 5 o 7 8 ™ 10 1" 12 ’
Select Act CSTtFormA CSTFormWVI(B) CST POB CST Bank CST Adaisonal CST Other CST Business CST Exsting CST Detalls of CST Gooas Uploadg
Deotals Details POB States POB Dealer Registraton Resdental Documents

Select Act Type
The Maharashira Value Added Tax Act, 2002 (MVAT)
[Z] The Central Sales Tax Act. 1956 (CST)
The Maharashtra Tax on Luxuries Act. 1987 (LUXURY TAX)
The Manarasnhtra State Tax on Professions, Trades, Callings and Employments Act. 1975 (PTRC)
The Maharashtra Purchase Tax on Sugarcane Act, 1962 (SCPT)
The Manharashira Tax on the Entry of Goods Into Local Areas Act, 2002 (ENTRY OF GOODS)

The Maharashira State Tax on Professions. Trades. Callings and Employments Act. 1975 (PTEC)

Type of dealer: Reguiar Dealer ~

(Screen 3.1b)

Confirm

Do you want to apply registration for PTEC ?

(Screen 3.1c)

19
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Select Act CST1FomA  CSTFomWiB CSTPCE CST 8ank

STPC 30:e CST Goods Ugioag
Dataiis Dotais PO

Type of dealer: Regutar Deaied n
Regutar Deater

Dealet

(Screen 3.1d)

5.4. Application Form

5.4.1. Dealer Details - 1

1. Fill the Application form as per the field descriptions and click on NEXT. (Screen 3.3)

2. Check if below fields are auto populated and freezed ( greyed out) based on the selection of Act/s :
1. PAN/TAN
2. Name of the Business/ Proprietor
3. Corresponding documents to be uploaded, wherever necessary.

3. Trade or brand names(s), if any to be given. (You can add or delete the list.) (Screen 3.3)
4. Select the status or relationship of the person who makes this application from dropdown list.

(Screen 3.4)
a. Give name of the applicant
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Registration

1 3 4 5 8 7 8 ] 10 i1 12
Select Act CST1 Frm A CST Form YiB) CSTPOE CST Bank CST Additional CST Other CSTBusiness  CSTExstmg  CST Details of CST Goods Upload
Details Drartails POB Stales POS Daalar Ragistration Individuats Crocum@nts
FORM A
(See rule 3)

Application for registration under section 7(1), 17(2) of the Central Sales Tax Act 1956

To.
The Registering Aulhority,

| heraby apply for grant of registration under section 7(1) / 7(2) of the Central Sales Tax Act, 1956

1. PANTAN®

Documents required for proof of PANITAN *

2 Mame of the Business ! Proprietor (as mentionad in PARNTAM) * Mis NIT TECHNOLOGIES LIMITED

3. Trade ! Brand Name(s)(If any) Bilue Wave m

(Screen 3.3)

4. S1atus or refationship of the person who makes this appication * DIRECTOR OF A CORPORATE GO0V
ADULT MEMBER OF HUF
Name of the Applicant* DIRECTOR OF A CORPORATE BODY

MANAGER OF A CORPORATE BOOY
SECRETARY OF A CORPORATE 800"
ERINCIPAL OFFICER OF A CORPORATE BOOY
AUTHORIZED PERSON OF A CORPORATE BOOY

Select anvoné PRINCIPAL CFFICER OF AN ASSOCIATION OF |
status from the MANAGER OF AN ASSOCIATION OF INDIVIDUALS
dropdown options AUTHORIZED PERSON OF STATE GOVERNMENT

AUTHORIZED PERSON OF UNION GOVERNMENT

(Screen 3.4)

5.4.2. Dealer Details - 2

5. Name of the person deemed to be the Manager/ Authorized Signatory in relation to the business
of the dealer in the State. ( Screen 3.5)

Details of Manager / Authorized Signatory ---- Link for Form V (B).
Link for Form V (B) will be directed to Form V (B) on next page.

6. Fill the details in form V (B) in the “Next” page and then click on “Previous” to fill remaining
details in first page.

7. Select names of the state with which business is carried out .(Multiple Selection allowed)

8. Click “NEXT".
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4. Status of velationship of e person who makes this appecation * Parpar x

Mame of the Agpl: anl”

5 Mame of T perscn Geemed 10 b the Managendationzed Signacory i relabon 10 e Dusiness of the Gealer in Me Staie”
Details of hlanager | Authoied Sgnatony” Linik for Form W)
& Mames of he Siabe with which Business & cammied oul (Mulipke Selection) * AMCHMAN & NICORAR ELARDS
ANDHRA PRADE 5H
ARUMACHAL FRADESH
ASfan
EHAR
CHARCEAR

(Screen 3.5)

5.4.3. FormV (B)
Form V (B) - Declaration under rule 8 of The Central Sales Tax (Bombay) Rules, 1957

a. Fill the form only if the status of the person mentioned in field 4, is other than a proprietor.

b. After filling the form, applicant has the option to ‘Print’ or ‘Preview’ the form.

Form V (B)

'We the undersigned engaged in the DusIness and lable to pay the tax under the Central Sakes Tax Acl 1956 90 heredy declare / declare In super cession of 1he
persons mentioned herein below shall be deemed 10 De the Manager/Authorized Signatory of the sasx

previous declaration of the said concern that the person /

businesses at all places Of DusIness within the State Of Manarashira fof the purpose of the said Act. and he / they

at
shall at all tmes comply with the provisions of the said ACt and the rules made there under ThHe necessary

detalls are as under
1. Name of the appicant
2. Name and Style of Business

3. Registratnon Certificate Number under the MVAT Act. 2002( not applic able it
declaration is filed along with application for registration)

4 Detalls of the person deemed 1o De the Manager/ Authorized Signatory of the sald business
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NumMBber of Manager / Authorized Signatory | Dewte |

Details

Name of the Person
PAN
UID No
Mobile Number
Emall Address
T"h"\hr""' Ni’l
FAX No
Gender Maie b
Resdential Address
Bulaing No/F lat No/Door No
Floor No
Name of the Premises/Buliding

Roaq/StrecVLane

District ac
Talka/Area v
~

Fost

Pincode

Latitude(Opltional)

Longtude(Optional)

Countersignature of the Person Nominated

G Status of the Person Nominated

Declaration: - | hereby solemnly affirm and declare that the information given herein above is true and correct to the best of my knowledge and belef and nothing has been
conceded therefram. | hereby authorise Maharashitra Sales Tax Departiment 10 coliect the information from LID authoriy
Place
Date

Mamid of Authonoed SI':l"-l..::I.I

Designation

Y Print/Preview

(Screen 3.6)
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5.4.4. Principal Place of Business (Address)
Fill in the details for principal place of business:
a. Address
b. Contact details (Screen 3.15):
Mobile no.1 and Email no. 1 is auto populated, graded and cannot be changed.

Additional number and email id can be provided in mobile no-2 and email id 2.

c. Pin code is auto populated, based on the selection of district, taluka and post.

A i i i i LA 17 o 8% oy 1" [Fe L wrwna T € ming 37 Dy of

(Screen 3.14)

Salgf Azl CET1Form & CHT Femm B C5T MO8 CST Bani CHT As

B CET O CAT Busenaty  CSTEsatey CST Dutady of CET Geseiy Upaeaa
D baiy ety v

3
o08 Saale POE Creatas Rigisraber it Cestumniy

bl Registerad mobile
number and email
w| 2uiopopulated.
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heh

©

(Screen 3.15)

5.4.5. Principal Place of Business (Electricity & IGR)

Electricity and IGR details are mandatory fields to be filled in by the applicant:

a. Electricity bill details — Applicant needs to select the utilities from dropdown list and
provide consumer humber as well as Account number

b. IGR details

Electncity Bl Detads

(Screen 3.16a)

Elecincity Bill Details

(Screen 3.16b)

IGR Details

(Screen 3.16c¢)
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> If electricity utility service provider is MSEB, then applicant have to give consumer number and
select billing unit from the dropdown list.

» The information provided above with respect to electricity and IGR details needs to be supported
with document proofs and hence uploaded.

» The documents uploaded are verified from respective electricity board and registrar offices

respectively.

5.4.6. Principal Place of Business (Premises)

Select the options of premises for principal place of business:

1. There are 8 options to be selected by the dealer for nature of premises and based on the selections
documents would be viewed and subsequently uploaded.

2. Select at least two type of documents you have as proof for above mentioned Address.

Mature of possession of premises *: . Owned Transit/Cnline Sellers
Leased Rented/Leave and license
Tenancy/Sub-tenancy Consent
Rent free Stall Booking (only applicable for casual)

(Screen 3.17)
1. Owned premises:

Mature of possession of premises * * Owned TransitfOnling Sallers

Documents required for proof of Place of Business(Select any ong)

Latest electricity bill*
¥| Property Card
Registered Ownership deed
Registered Agreement (including Index I1) with the builder
Society maintenance receipt
Share certificate of Co-operative society in the name of applicant

Certificate showing the address of the applicant issued by the manag...

(Screen 3.18)

2. Transit/ online sellers:
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Nature of possession of premises *: Owned i'w)  Transit/Online Sellers

Documents required for proof of Place of Business(Select any one)

~ Latest electricity bill *
In case of transit Agreement/ Letter of allotment.

In case of Online Sellers Agreement between main company (online .

(Screen 3.19)

Leased premises:

Mature of possession of premises *: Owned Transit/Online Sellers

‘e Leased Rented/Leave and license

Documents reqguired for proof of Place of Business(Select any one)

' Latest electricity bill =

Lease Agreement

(Screen 3.20)

Rented premises:

Nature of possession of premises *: Owned Transit/Online Sellers

Leased - Rented/Leave and license

Documents required for proof of Place of Business(Select any oneg)

Latest electricity bill =

Registered leave and license agreement in the name of applicant alo. ..
Ownership proof of Licensor

Property Card

Registered Ownership deed

Registered Agreement (including Index I1) with the builder

Society maintenance receipt

Share certificate of Co-operative society in the name of applicant

(Screen 3.21)
Tenancy premises:

Nature of possession of premises *: Owned Transit'Online Sellers
Leased Rented/Leave and license
{e  Tenancy/Sub-tenancy Consent

Documents required for proof of Place of Business(Select any ong)

Latest electricity bill =
o Registered Tenancy/Sub-tenancy agreement
~ Latest Rent Receipt

~| Incase of Sub-tenant No Objection Certificate from landliord with his 5.

(Screen 3.22)
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6. Consent premises:

MNature of possession of premises ~: owned Transit/Online Sellers
Leased Rented/Leave and license
Tenancy/Sub-tenancy e Consent

Documents required for proof of Place of Business{Select any oneg)

Latest electricity bill*

Consent letter from family member/s in the name of applicant (owner...
Ownership proof of Consenter/s

Property Card

Registered Ownership deed

Registered Agreement (including Index I1) with the builder

Society maintenance receipt

Share certificate of Co-operative society in the name of applicant

List of directors from Registrar of Companies of sister concern

Board Resolution of consenter company

Consent letter and signature proof of consenter Director

(Screen 3.23)

7. Rent free premises :

MNature of possession of premises -

Transi/Online Sellers

Rented/Leave and license

FSub-tenancy Consent

1 Stal Booking (only applicable Tor casual)

Documents required for proof of Place of Business(Select any one)

I~ Latest electricity bill =
Consent letter from family member/s in the name of applicant (owner_._
Ownership proof of Consenter/s
Property Card
Registered Ownership deed
Registered Agreement (including Index 11} with the builder
Society maintenance receipt
Share certificate of Co-operative society in the name of applicant
List of directors from Registrar of Companies of sister concern
Board Resolution of consenter company

Consent letter and signature proof of consenter Director

(Screen 3.24)

8. Stall booking :

Mature of possession of premises - v Transit/online Sellers
Leased Rented/L eave and license
Tenancy/Sub-tenancy Consent
Rent fres - Stall Booking (only applicable for casual)

Documents required for proof of Place of Business(Select any one)

Allotment Letter

(Screen 3.25)
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5.4.7. Principal Place of Business (Nature of Business)
1. Select anyone option from dropdown of Main Nature of business.

2. Then select up to three options from part nature of business (if applicable).

Please select the Nature of Business Activity being carried out at above mentioned Premises

IMain MNature: | Financial Institutions ~ Part Nature Hondad Warahouse
EOU/STR/EHTP
Cable & DTH Services
Printing
Cffice/Sales Cffice

5.4.8. Bank Details

1. Select MICR or IFSC code to input bank account details:

a. If MICR code is selected: ( Screen 3.25)
= |nput 9 - digit MICR code of the bank.

= Manually input all bank details with respect to bank name, branch, pin code and
State.

b. If IFSC code is selected: ( Screen 3.26)
= |nput 11- digit IFSC code of the bank.
= Click on “Get details” link, next to IFSC code, to get all bank details automatically
updated with respect to bank name, branch, pin code and State.

2. Click on NEXT.

0 ..

» It’'s mandatory for a dealer to have at least one bank account, with bank details entered, either in
MICR code or IFSC code.

» Scanned cancelled cheque needs to be uploaded on the number of bank details mentioned in the
form.

» You can add or remove multiple bank account details by clicking on ADD or DELETE button.

» You can navigate through the side arrows to view various details maintained by you.

29

www.taxguru.in



New Registration under CST - User Manual

13. Details of bank account(s)™

Add bank accounts

Total number of Bank Accounis maintained by the applicant for conducting business: 1

TY

Select Entry* - MICR Code IFSC Code

Account number*

pe of Account -
MICR Code

Name of the Bank”

Branch and Address of the Bank and Branch

Pin Code

State [

(Screen 3.25)

Document Required for bank details *

(Screen 3.25a)

Select Entry”

Account number®

Type of Account

IFSC

Name of the Bank”

Branch and Address of the Bank and Branch
Pin Code

State

MICR Code (w0 IFSC Code

Get details

(Screen 3.26)

r

Get details would fetch Name of the bank,
branch and pincode simulataneously.

Document Required for bank details

(Screen 3.26a)
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5.4.9. Address of Additional Place of Business
1. Fill Address of Additional Place of Business.
2. The screen shots and address fields like address, contact details, electricity bill, IGR details,
Nature of premises and main nature and part nature of business are same as mentioned in

principal place of business as above.

3. Click on NEXT.

16. Details of the Additional Place(s) of Business / Godown(s) / Warehouse(s) in Maharashtra

Total number of Additional Place(s) of Business / Godown(s) / Warehouse(s) in Maharashtra

Premises 1 Details of Additional Place of Business: Add Premises ,:

Address(1)

Bulbding Ma'Flat MoDoor No !
Floar Na
Name of the PremisesDuiking

RoagrereatiLana; | |

District "'

=i 2 W
Talika/dren

Post v

Pincode
LatifudedCptional)

Lomgitude Cptional)

Ul

Contact Details

Telephone Mo 1 with STD Code

Telephone Mo 2 with STD Cods 10 Ciodk
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Nature of possession of premises = [s  Owned | Transit
Leased Rented
Tenancy Consent
Rent free Stall Booking (onily appiicabie for casual)
Scanned copy of Document to be uploaded. | Property Card
Registered ownership deed

Registered agreement (Including Index 1) with the bulider
L Latest electricity bill
Society maintenance receipt
Latest copy of MNTL/BSNL tandline bél
Latest copy of bill of domestic gas agency
Share certificate of Co-operative society in the name of applicant
First page of passbook of saving Bank Account
[ Certificate showing the address of the applicant issued by the manager o.

Agreement between main company (online platform) and applicant in cas

Electricity Bill Details

Service Prowder ®
Consumer No *

Account No * |

IGR Datails

District
Location of Sub-regisirar
Yoar

Document Number

(Screen 3.27)

5.4.10. State Specific Information
1. Fillin Other State Specific Information ( corresponding TIN under CST Act, if any)

2. Click on NEXT
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Sabact At ST Fom &  CE5T Fom: Vil CaT FOB ST Rank 5T Addrbora C 5T Chwasr 5T Busmnan CETEngbng  C5T Dby of C5T Goody

Dolniy Doty Foa Tiiwims PaOE Doadpr Regababon Endewnduaig
JA) Addness(s) In oimer Siales) and coresponaing TIN ander C 85 T A € any Aid Adibress Deiete AdEness
- -+

Addiese(1)

Lipimad
Dot mpnin

Conlact Details

(Screen 3.28)

5.4.11. Business Dealer

1. Fillin the details about the business, whether it's wholly/ mainly/ partly conducted by the dealer.

2. Click on NEXT.
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Regisiraton
1 2 3 4 6 a 10 T4 2
Select Act CSTiFormA CSTFom V(B) CSTPC8 CST Bank CST Additional CST Other CST Business CST Existng CST Details of CST Goods Upload
Details Details POB States POS Dealer Registration Individuals Documents
9. The business is Wholly/Mainly/Partly Conducted by the dealer*

[ Add

fai Adad

Party Ada

(Screen 3.29)

5.4.12. Indicate Existing Registration

1. Fill all relevant details for any existing registration inforce.

2. If you are already registered under any of the Act mentioned below, you have to select YES
from the dropdown and enter the relative registration number.

3. If you select NO, you won’t be able to enter any details.

4. Click on NEXT.

12. Indicate Existing Registration

Registration Details

Central Excise | = ;

IEC No_(importer exporter code number): O v

MVAT Registration No: e ¥

State Excise No: No ¥

Service Tax: No ¥

Corporate |dentity Number (CIN: Ho ¥,
PTRC: ks v

PTEC: Ho ¥

(Screen 3.30)

5.4.13. Member Association
1. Dealer has to mention the name of the association, which they are associated with, if any.

2. Click on NEXT.
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13. We are members of: Association.

(Screen 3.31)

5.4.14. Details of Proprietor / Partners/ MD/ Associations/ all people having interest
in business

1. Fill Details of Persons having interest in business.
2. Based on the details given in POI, OCI or passport details, supporting documents needs to be uploaded.

3. If POI, OCI or passport details are not given, then applicant have to provide proof of permanent residence
address. ( screen 3.33b)

4. Click on NEXT

17. Details of Proprietor/ all Partners/Karta/Managing Directors and whole time Director/Members of Managing Committee of Associations /Board of Trustees / all persons having any interest in
the business.

Total Number of Persons
Note: Please provide details in the table below. In case you need more tables, click on add button
€ In case of Proprietorship: Details of Owner/Proprietor.

€ In case of Partnership: Details of all Managing/ Autharized Partners (personal details of all partners but photos of only ten partners including that of Managing Partner is to be
submitted)

© In case of Companies registered under Companies Act: Managing Director and whole time directars.
© In case of HUF: Details of Karta of HUF.
€ In case of Trust: Details of Managing Trustee.

€ In case of Association of Persons: Details of Members of Managing Committee(personal details of all members but photos of only ten members including that of Chairman is
to be submitted)

© In case of Local Authority: Details of CEO or equivalent.
€ In case of Statutory Body: Details of CEQ or equivalent

© In case of others: Details of person responsible for day to day affairs of the business.

€ In case of LLP. If Pariners Registered then TIN, otherwise as above of all partners.

A Sy other docurments on which the address s available

Ao

Details(1)

af IrecHEn R g )

M (Ove rnes s O Rmervship oof inadm )
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(Screen 3.32)

!

Bas=ed on the details given
in PO, OCI, UID and
passport details [ screen
3.32), any one supparting
document w.r.t above
needs to be uploaded as
listed below ({ screen 3.33)

L

(Screen 3.33)

5.4.15. Dealers First Inter-State Sale Transaction

1. Dealer has to input first date of his business transaction and also the first inter-state sale
transaction made on.

2. Mention the calendar dealer follows for the purpose of accounts. E.g. - Hindu calendar, Vikram
Samvat, kollam era, Saka era etc.

3. Click on NEXT.
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15, Business in respect of which this application is made. was first started on * ™
16. The first sake in the course of inler-Slate was effecied on * ™
17. We observed the calendar and for the purpose of accounts, our year runs from the{English date) day

(Indian date) day of DO Y 1o the (English date/indian date) day of

(Screen 3.34)

5.4.16. Goods in Inter-State Sale Transaction.

1. Dealer has to input goods and classes of goods purchased in inter-State trade for various
purposes in the process of manufacturing of the product.

2. Click on NEXT.

18. The following goods or classes of goods are purchased by the dealer in the course of Inter-State Trade or Commerce for

a. Resale Add

b. Use in Manufacture or Add
processing of goods for sale

c. Use in Mining Add

d. Use in the generation or Add
distribution of electricity or anmy
other form of power

e. Use in the packaging of Add
goods for salefresale

(Screen 3.35)

19. We Manufacture, process of extract in mining the following classes of Add
goods or generate or distribution the following form of power, namely

(Screen 3.36)

5.4.17. Signatory Name
1. Input name of the signatory ( Screen 3.37)
2. Enter your Aadhar UID number and click on Get OTP .This is optional requirement

3. Enter OTP received on your registered mobile number. Here, the registered mobile number is the
number you have mentioned / registered for aadhar card
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4. Click on NEXT

Hame af the signaloy to the application
WD Mo 3al OTP

aTR alidate CTF

(Screen 3.37)

6. Upload Document

6.1 Instructions for Upload of Document

1. After entering, all the details in Form A of CST Act, you will be taken to the last page to upload the
documents.

2. Read the Instructions with reference to valid document upload requirements. (Screen 3.38)

2 3 4 5 i 7 8 ] 10 111 | 2
Select Act CST1Form A CST Form V(B) CST POB CST Bank CST Additional CST Cther CST Business CS8T Existing CST Details of CST Goods Upload
Details Details POB States POB Dealer Reagistration Residential Documents

UPLOAD DOCUMENT

v Instructions

List of documents required to be uploaded along with application for New Registration.

Mote: All the documents pertaining to deeds/agreements uploaded shall contain the following

i) Name of buyer and seller

ii) Description of address Place of Business/Place of Residence/Additional Place of Business.

iii) Signatures of buyer, seller and all the witnesses and page containing stamp of registrar.

iv) Validity Period of the agreement in case of leave and license agreement

v) If partnership deed/LLP agreement is of more than 5 pages, upload pages showing commencement date of partnership. names of partners and their percentage of shares, place
of business and signatures of all partners.

vi) If the PAN Card is not available with the applicant, then the details of the PAN obtained from the website of Income Tax Department may be accepted as a proof of PAN instead of
copy of PAN.

(Screen 3.38)

6.2. Download Templates/ Forms

1. Templates and forms required by the dealer can be downloaded from here. (Screen 3.39)

2. These templates and forms need to be filled in by the dealer and uploaded in the upload section
of the form.
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Download forms

Annexure "B (Download Template) 4 Download

Scanned copy of FORM WViB)™

Dealer have to download forms / template

from here.

(Screen 3.39)

6.3. Upload Documents

1. After entering, all the details in Form A, you will be taken to the last page to upload the
documents.

2. Here whatever relevant and mandatory documents that you have check marked during the
procedure of filling the form, is displayed and those documents are to be uploaded here.

3. When document is uploaded successfully, the upload button will turn green. (Screen 3. 40)
4. You can also view the preview of the document. (Screen 3. 42)
5. After uploading each and every document, click on declaration and fill the details. (Screen 3. 41)

6. Applicant can go back by clicking on “Previous” and check again all the details of the form that
have been filled up. (Screen 3. 42)

7. Click on “Print / Preview” to view & edit the form, if necessary, to assure, that all the details,
documents, photos, signatures have been properly filled in & uploaded. (Screen 3. 42)

8. Click on “Previous” to make any changes to the form or “Submit” at the end to get
acknowledgement. (Screen 3. 42a)
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Upload Documents

Scanned copy of Paid MTR-6 Challan Upload Preview
Photo of signatory to the application * Upload Freview
Signature Upload Preview
Annexure "B" (Download Template) Dealers Manual of PTEC docx Preview
Scanned copy of FORM W(B)™ Pramod_Ermor in CST-14-4-2016 xlsx Preview
Scanned copy of FORM W{B)" Pramod_Error in CST-14-4-2016 xlsx Preview
PAaN of Company Upload Preview
POB-Latest electricity bl Upload Preview
POB-Ownership proof of Licensor Upload Preview
POB-Registered leave and license agreement in the name Upload Preview
POB-Property Card Upioad Preview
APOB-000002-Latest electricity bill* Positive PTRClesting docx Upioad Freview
APOB-000001-Latest electricity bili* Positive. PTRCtesting docx Preview
APQB-000001-Property Card Upload Preview
APOB-000002-Property Card Upiload Preview
CST TIN Certificate of concerned state Dealers Manual of SCPT.docx Upload Preview
Aadhaar Card SampieTn"esheei_ﬂ SM.xls Upload Preview

(Screen 3.40)

V| Declaration

I hereby solemnly affirm and declare that the information given herein above is true and correct to the best of my knowledge and belief and nothing has been
concealed therefrom. | hereby authorise Maharashtra Sales Tax Department to collect the information from UID authority.

Place: Digital Signature of applicant (if any):

Date: | DD/MM/YYYY £ Designation

(Screen 3.41)

(Screen 3.42)

PRace LT ] I Signature OF apsgizant (ir

e 0ATE2016 - g Al Progirsetor

(Screen 3. 42a)
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7. Submission:

1. Form ends up with submission.

2. An email is sent to the applicant with downloadable PDF form & print option of the form
(Screen 3.43)

Message = AMYPMO293K_M1.PDF (139 KB)

Dear applicant,

Your application for registration is received as attached herewith

prplication No - 000100000232
Thanks and regards,
--MSTD

This 1s Application Submission Reference Number or
Trackine ID

(Screen 3.43)

8. E- Payment.

1. Applicant can make payment of fees through http://www.mahavat.gov.in/ .

2. Click on the option - “e-pay new registration” under e-services (as shown below).

| Click here on e-pay new registration |
&

Official Website of

‘ “III'I' OF SALES TAX

Gove nl."-ﬁaralﬁlr-.huﬂsune 15, 2016 ,

ax Inspector dt, 07/06/ 20167

Canes Allocation Chart™

"helpdesk details for Mumbai
ation™

V.V ViV, V. V-V

> Non Fifers & Short
Filers
Dealer’s Grnevances

Dealor's Suggestions ' avail -ble in v.nn s ucw ;c(t on.”
Report Tax Evason 2 Suggestons are invited on * Proposed e-
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3. Dealer will get MTR Form number 6 as below.

4. Select the Registration type and location of sales tax office.
Fees for dealer type: -
Regular, casual, non-resident, voluntary — Rs. 25

5. Enter dealer name.

6. Select the Bank name and click on “Pay” option.

7. “Pay” option will navigate to banks payment gateway and dealer can make the payment online.

Location of sales tax office | 05-Thane 4
Geaigirimita
TR FORM NUMBER 6 Revise version 2. Form Date: | 01-Maz gaon
Registration Type| VAT Regular v To Date: u5‘“““‘“
Select Registration Type . | 06-Kalyan
e R; Account Head details | 07-Palghar
Type of Payment VRS o5 | 09-Pune —
VAT Regular + CST H |
Location of sales £ VAT VRS + CST s Amount of tox; | 10-Solapur =
csT E : | 11-Barshi
| Form pate: (15/0612016 it of TDS- Lihaaik

Select the registration type
ik

MName of the dealer registering for the Act
F

MTR FORM NUMBER 6 Hevise version 2.1 D 12 Aug, 2011

VAT Regular :
Acoount haad | 193

D5-Thaie b
Payese Details

27981120438

Sales Tax
Maharashtra

Remarks if any:  Fee of varlous reasons

Fuperers Five Hundied Only

Amaunt in wands:

select Bank
Select Bank Mame

Bank name

Click on the PAY option
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MTR 6 acknowledgement will be generated and this acknowledgement should be

uploaded in the registration application form in upload document.

YOU HAVE SUCCESSFULLY FILLED FORM A OF CST ACT

9. Forgot Password:
If the dealer forgets his password, he / she will be required to login to the website and follow as given

below:

1. Visit MSTD website - www.mahavat.gov.in/Mahavat/index.jsp

2. Click on “e-Registration” on the portal as shown below.

Click on “e-registration” on e-services on left handside of the portal. l

‘- < i, DEPARTMENT OF SALES TAX

Cove of Makavacktratndia o oo

Mugistration User Mamust for
Dwabars - VAT

Megintratien Uses Mamuel far

Owalers - CSY

I Here, you will find the manuals for particular Act. I

3. ‘e-Registration’ will navigate to another website ( as shown in Screen 2.1)
-> To login with temporary User id and password -> Click on ‘Existing user. Login”. ( as shown in

screen 2.1)
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j&-a

‘-‘\/

About us Artic Downloads

Click on existing dealer login to input temporary user id and password.

4. Click on “Forgot Password” tab in the login page.

Language EN - English

Change Password 4
¥

Forgot Password

5. User clicks on Forgot password and gets below output screen.
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Department of Sales Tax
Government of Maharashtra

Forgot Password

User ID:
Security Question: | What is the first name of your mother? v

Answer:

6. User inputs his / her temporary PAN id and inputs the answer to the security question he/ she has

given during profile creation.
7. Submit will send a new password to dealers email id inbox.

Success

Password sent to your registered email id

8. Applicant will receive the email as below. Also check the email in spam folder.

Fwd: Proflle password intimation i .

P

Dear Applicant

Your new profile TIR detaills are as follows. .

USER 1D» il G0 T
PASSWORD: dSE4dS122%5d15

Velcome to MSTDN

Assuring Best Servicesiig

This message (ncluding amy attachments) 12 antenched only for
the use of the INndividual or entity to which it is saddressed and
may contain information that s non-public, proprietsr,

il acasd e i dcarita -l L =N e end I i b s

TS o

9. Applicant can give above password in the login page and can also change his password by clicking

on “Change Password” option in the login page.
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10. Re-submission.

Re-submission takes place when the tax officer verifies the application data and uploaded documents and
sends rejection defect memo to the dealer, if the officer finds any fault in the data or documents. The dealer
receives an email for rejection defect memo. (As shown below)

]
S PARTATENT (LT
DEPARTMENT
Gowvernment of Maharashtra COO100000833
Rejection Defect Memo Date - 09-06-2016

To,

Shn

B

123

Tulip Park

Military road

Sub: Rejection defect memo for incomplete and/or inconsistent application for registration.
Ref: Your application Reference no 000100000833 Dated :09-06-2016

Sir / Madam,
With reference to the above mentioned subject, the application for registration submitted by you under

the following Acts, is hereby rejected on account of being found incomplete and/or inconsistent
upon scrutiny:

1 The Maharashira Value Added Tax Act, 2002 (MVAT)
2 The Central Sales Tax Act, 1956 (CST)
3 The Maharashira State Tax on Professions, Trades, Callings and Employments Act, 1975 (PTEC)
SriMo. [Act Type Field Mo [Field Mame/Document Document Defect Reason Remarks
Reason for Registration(from Sale BilllPurchase - .
i | T Sale BilVPurchase Bill (in Bill (in cases whers EOO‘iﬁre”ret‘:lta;”t?"‘e"“ed
cases where Purchase Tax is | Purchase Taxis L
g i requisite document
lewi levi
: s S Incorrectfinvalid IGR. [IGR year is wrongly
o =
ooz MWVAT 12 Dretails of the Principal Plac details o ;
oo3 MVAT 12 Uretalis of the Fnncipal Flac FOB-Latest Submitted document
FPOB-Latest electricity bill electricity bill is not latest
004 |MVAT 18 Details of the Additional Pla McorecHlnRRd MEE: | VSR et waongly
details mentioned.
i
011 CST Other Mandatory Documents Scanned copy of E’ggﬂrr;%%togpgoT
W & Vi Es =
Scanned copy of FORM V(B) FORM V(B) legible/clear
Other Mandatory Llocuments Scanned copy of . -
012 |csT Scanned copy of Paid MTR-6 | Paid MTR-6 utamitied Moomect
Challan™ Challan™
’ o Incommectiinvalid IGR. [IGR year is wrongly
013 PTEC 16 Dretails of the Additional Fla details =i i
- 3 Liate of mrth wronagly [ Date of birth
014 PTEC 3 Date of Birth (In case of an i i by menti d
015 |PTEC [ Full address of the applicant mconECHinahdBCre [ICR detais yearis
details wrongly mentioned

You are requested to rectify the above defects within 30 days from the date of receipt of this notice. Please
note that your temporary profile will be de-activated within 90 days from the date of activation of temporary
profile. Please revert within the prescribed time limits.

DESK ID : AHM-VAT-C-004

Signature
-‘\\.
SEAT
Place : MUMBAT
Date - 09-06-2016
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Now the dealer has to login to the website and follow as mentioned below:

11. Login with temporary login id and password.

Downlocads

User APYPAG16TM

Password

Language

Selp w0 man contem nod A A A A

Department of Sales Tax

Goverment of Mabarashira Incta o Q (’) d)

ﬁ Regwiration Rewms Rehnd Pasment FomETHM Querny CompiymFeediack Aecovery fopen CDA At

I New Regairation l

Regisy son Armenament
Noateasons Assesment shahus C avniabis for

lanuary. 20

Regesxanon Canceliton
STP Enroiment Amendment
STR Eorobnest Cancetsion Aregarne oo P

——
vl 0 [
Cther Sodies Amenanent @ 3 — 7 O O INR

Cther Bodies Cancedaton

I8

Conmbie Anmdmen
Consulate Cancelation
Dowriom(RC)

Adiven Remt Acts ane rules Cow='can Omatar servces
Ry Ny Foems Tae Cpentlw
Vizion and Misson Rukes Trade croular Know your TIN
Chzen chavter Trade circulars Notfcation Manouas of procedures
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12. Select the same acts as he had selected initially while applying for registration.
Note: - If he has selected VAT, CST, PTEC during first registration, then he will have to select the
same acts while resubmission also, otherwise he will not get to see the forms.

Select Act Registradon Business Ot POSDetals  BankAccounts Commodbes  Addbonal POS Details of Snacryothe  FORM 105 Otwr Stawes
Form Detxis Registration Details Rescenta Appicasion FCB

Select Act Type

The Maharashira Value Added Tax Act. 2002 (MVAT)

Type of dealer.

13. Applicant has to make the required changes as mentioned in defect memo on the form and click on “NEXT”
tab on every page to save the data.

14. Dealer has to submit the application within 30 days from the date of receipt of defect memao.

15. The applicant will receive Acknowledgement with same Application Reference Number but with different
submission date.

16. This submission date will change to resubmission date (current date).

17. Dealer will receive an email for resubmission with same acknowledgement number with attached pdf form.

18. This resubmitted form will again be allocated to the same jurisdictional sales tax officer, who had reviewed it
before.

19. If the officer finds that the documentary details or uploaded documents are not satisfactory, then the
discretion will be on the officer, either to approve or reject the form.

20. If the officer rejects the form again, then the dealer will have to re-apply for fresh application.

11. Re-application and de-activation of temporary profile:

1. Reapplication after rejection of form should be fresh form and not the old application form.
2. Dealer’s temporary login id (i.e. User id & password) will be the same as before.

3. This temporary id (PAN ID) will be active for 90 days, from the creation of last temporary id and after 90 days,
this login id will be de-activated automatically by the system.

4. Dealer will have to re-apply for fresh application within the period of 90 days or else after 90 days, this login id
will be at de-activated status and so the dealer will have to create a fresh temporary id using the same PAN id.

5. Dealer will have to start from the process of Creation of temporary profile id (refer step 4 of index — Create
temporary profile) and make a fresh application again.
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